alT EM NO.6 8 REGISTRAR’SCOURTNO.1 SECTIONIVA
SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS
BEFORETHEREGISTRARMP.BHADRAN

Petition(s) for Special Leave to Appeal (Civil) No(s).12854/2006

MANAGINGDIRECTORB.M.T.C Petitioner(s)
VERSUS
UNION OF INDI A & ANR. Respondent(s)

(With appln(s) for exemption from filing O.T.,vacating stay,Amend ment of Cause
Title and prayer for interim relief and office report )

Date:06/12/2007 This Petition was called on for hearing today.

For Petitioner(s)
Mr R.S.hegde, Adv.
Mr ChandraPrakash, Adv.
Mr Rahul Tyagi, Adv.
Mr J. K. N a yyar, Adv.
Mr. P. P . Singh,Adv.

For Respondent(s)
Mr Deepak Kr Tha ku r, Adv.
Mr. D.S. Mahr a,Adv.

UPON hearing counsel the Court made the following
ORDER
Service is complete.
There is no appear ance for respondent No.2.
Respondent No.1 has filed counter affidavit.
List before the Hon’ble Court.
(M\P.BHADRAN)

Registrar
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